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Notification under Essential Commo­
dities Act, 1955 and Nfttification 
under Coconut Development Board 

Act, 1979 

Annual Account and Review of the 
Nati onal Cooperative Union of 
India and National Council for 
cooperative Training, New Delhi 

Annual Report snd Review of t.be 
national Agricultural ooperatlve 
Marketing Federation of India Limi-

ted, New Deihl 

Annual Report and Reviews under 
Companies Act 

Statements' howing rea ons for delay 
in laying the above papers on the 

Table of the House. 

THE MINISTEl OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAKWANA): 
I beg to lay on the Table 

(1) A copy of Not ification No. 
GSR 490,E) (Hindi and English 
versions) Publj::,hcd in Gazette 
of India dated the 2nd July, 
] 984 contalnlOg the Order 
r garding supplies of fcrti­
lizers to be made by domestic 
manufacturers of Fertilizers to 
variou Sta tes / Union Territo­
ries/Commc,dlty Boards during 
the period 1st April, 1984 to 
30th Sep 'ember, 1984, 
und er sub-section (6) of section 
3 of the Essential commodities 
Act, 1955 . [Placed in Library 
See LT-No. 8693/8 4] 

(2) A copy f the Coconut Deve­
lopment Board Recrutiment 
(Amendment) Regulations, 
1984 (Hindi and English ver­
sions) publi hed in Notification 
No. GSR 625 in Gazette of 
India dated the 23rd June, 
1984, under s ction 21 of the 
Coconut Development Board 
Act, 1979. [Placed in Liberary 
See LT-No. 8694/84] 

(3) A copy of the Annual Report 
U-lindi and English verSiQIls 

of the Nat ional Cooperative 
Union of India, New Delhi, 
for the year 198~·83. 

(4) A copy of the Annual Acco­
unts of the National Coopera­
tive Union of India, New 
Delhi, for the year 1982-83 
along wit h Audit Report 
thereon. 

(5) A copy of the Review (Hindi 
and English Versions) by the 
Government on the wOlking 
of the National Cooperative 
Union of I'1dia, New Delhi, 
for the year 1982-83. 

(6) A · statement (Hindi and 
English versions) showing 
reasons for del ay in laying the 
papers mentioned at (3) to (5) 
above. [Placed in Library See 
LT-No. 8695/84.] 

(7) A copy of the Annual Report 
(Hindi and EnglIsh versions) 
of the National Council for 
Coopcratiw Training, Nl.!w 
D el hi, fo r the year 1982-83. 

(8) A copy of the Annual Ac-
counts of the National Council 
for Cooperative Training, New 
Delhi, for the year 1982-83 
along with Audit R port 
thereon. 

(9) A copy of the Review (Hindi 
and English versions) by Gove­
n mcnt on the working of the 
National Council for Coopera­
tive Training New D lhi, 
for the year 1982-~B. 

(10) A stat ment (Hindi and Eng­
J i h version ) s hawing r ea sons 
for delav in laying the papers 
mentioned at (7) to (9) above. 
[Placed in Llberary. See LT­
No. 8696/84J. 

(11) A copy of the Annual Report 
(Hindi and En lish ver iC'os) of 
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the National Agricultural 
Coopera tive Marketing Fede­
ration of India Limited, New 
Delhi, for the year 198 2·83 
along with Accounts and the 
Audit R eport thereon. 

(12) A cc:>y of the Review (Hindi 
and English versions) by the 
G overnment on the working of 
the National Agricultural Co­
operative Marketing Federation 
of I ndLl Limited, New Delhi, 
for the year 1982-83 . 

(13) A stat ement (Hindi and English 
versions) sh1wing reasons for 
del ay in laying the papers 
mentioned at (11) and (12) 
above. [Placed in Library. See 
LT-No. 8697-84] 

(14) A C('py each of the . following 
papers (Hindi and English 
versions) unde r section 619 A 
of the Comp:mies Act, 1956 : 

(a) (i) Review dyt he Government 
on the work ing of the Madhya 
Pradesh State Agro·lndustriell 
D evelopment Corporation 
Limit d, Dhopal for the year 
1976-77. 

(ii) Annual Report of the 
M,ldhya Pradesh State Agro­
Indu tries Development Cor­
pon . t ion L imiled, Bhopal, for 
the '\'ca r 1976-77 along with 
Aud~le d Accounts and the 
comments of the Comptroller 
and Auditor General thereon. 
[Placed ill Library. See LT-No. 
8698 /84] 

(b) (i) Review by the Government on 
the working of the Oujarat 
Ag 0 Industries Corporation 
Limited, Ahmedabad, for the 
year 1 98 1- 8 2. 

(ii) Annual Report of the Guja­
rat Agro lndu ·tries Corpora­
tion Limited, Ahmedabad, for 
the year 1981·82 along with 
Audited Accounts and the 

oomments of the Comptroller 
and Auditor General thereon. 

(15) Two statements (Hindi and 
English versions) showing rea­
sons for delay in laying the 
papers mentioned at . (14) 
above. [PJ8ced in Library. See 
LT-No. 8699/84] 

(16) A st ·\t ement (H indi and English 
versions) correc ting the reply 
given on the 13th August, 
1984 to Unstarrcd Question 
No. 3194 by Shri Atal Bibari 
Vajpayce, regarding animals 
sl ~ ughtered. [PI :: ced in Library 
See LT-No. 8700 / 84 

Reports of the Pasteur Institute of 
Ind ia COOnoor Statement bowing 
reasons for delay in laying Papers 

TH E DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (KUMARI 
KUMUDBEN M. JOSH) : I beg to lay 
on the Table 

(1) A copy of the Annual Report 
(Hindi and English versions) 
of the Pasteur Institute of 
India, Coonoor for the year 
1979· 80 along with Audited 
Accounts. 

(2) A copy of the Annual Report 
(Hindi and English versions) of 
the Pasteur Institute of India, 
Coonoor, for the year, 1980·81 
along with Audited Accounts. 

(3) A copy of the Annual Report 
(Hindi and English versions) of" 
the Pasteur Institute of India, 
Coonoor for the year 1981-82 
along with Audited Accounts. 

(4) A copy of the Annual Report 
(Hindi and English versions) of 
the Pasteur 10 titute of Iodia. 
Coonoor for the year 1982-83 
along with Audited Accounts. 


